
   Central Administrative Tribunal 
Jammu Bench, Jammu 

 
Hearing through video conferencing 

 
O.A. No.62/91/2020 
M.A. No.62/19/2020 
M.A. No.62/60/2020 

 
 

Wednesday, this the 1st day of July, 2020 
 

Hon’ble Dr. Bhagwan Sahai, Member (A) 
Hon’ble Mr. Rakesh Sagar Jain, Member (J) 

 
 

Manira Bi, age 48 years 
W/o Mohd. Iqbal, Group `B’ Teacher 
R/o Kalai, Poonch, 
At present Mohalla Chachee 
Narwal Bala, Bathindi 
Jammu                                                   …Applicant 

 
(Through Mr. M.I. Sherkhan, Advocate) 
 

Versus 
 

1. The Union Territory of Jammu and Kashmir 
Through Commissioner cum Secretary to Govt., 
Education Department, Civil Secretariat, 
Jammu/Srinagar 
 

2. Director School Education Kashmir 
 

3. Chief Education Officer, Budgam 
 

4. Zonal Education Officer, Chadoora,  
District Budgam     …Respondents 

(Through Mr. Amit Gupta, Additional Advocate General) 
 

 
 
 
 
 
 
 
 



2 
 

O R D E R (ORAL) 
 

Dr. Bhagwan Sahai, Member (A): 
 
 

 Heard Mr. M.I. Sherkhan, learned counsel for the applicant and Mr. 

Amit Gupta, Additional Advocate General, for the respondents.   

 
2. The main contention of the applicant in the OA and arguments of 

her counsel is that she joined in the year 2009 as a teacher and is a post-

graduate (MA) but in the seniority of trained Post graduate teachers for 

promotion as Lecturer (Urdu) prepared by the respondents in 2019, her 

name has not been included.   

 

3. The applicant’s counsel submits that the applicant would be 

satisfied if the OA is disposed of at this stage with direction to respondents 

1 and 2 to consider her inclusion in the seniority list notified in the year 

2019.   

 
4. In view of the above submission, this OA is disposed of at the 

admission stage itself with a direction to respondents 1 and 2 to consider 

the applicant’s request for inclusion of her name in the seniority list of 

trained Post Graduate teachers (2019) within a period of three weeks from 

the date of receipt of a copy of this order and decide it with a well 

reasoned order and communicate it to the applicant.  With this, the OA 

stands disposed of.  No costs. 

 

 
( Rakesh Sagar Jain )        ( Dr. Bhagwan Sahai ) 
      Member (J)         Member (A) 
 
 
/dkm/ 


